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Catcripg In,titute, deputation, internal 
tranal'en, departmental promotion and 
Jeicction OD the basis of seniority-c:um-
merit etc. It iI not obligatory to ad· 
vertise every vacancy. By and large, 
vaeanciet are notified to the Employmer 
Exehaoae· 

(b) As the names and dates of the re-
cruitment of the new employees have not 
been wdieated, it is "* possible to aDlwer 
thO question. 

(e) and Idl A .ection of the em· 
ployeeo have been demanding promotion 
on the basis of eenioritv alone. In a 
commercial and~ompetitive undertaking, 
it is neither advisable nor desi.,.ble to 
regulate promotions purely on the basis 
oheniority. Further the d .. mand for pro. 
motion on the baaia of seniority alone run, 

CO'IDler to the policy of re"Ogoising merit. 
To the e"tent possible. dlle preference is 
given to the departmental candida tell. 

£.port 01 IroD Ore to JaplUl 

:;091. SHRI P.K. KODIYAN: Will the 
MlDister of COMMERCE A~D CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state : 

(al whether Government had taIb with 
Japanese importers of Indian iron ore 
regarding a price increase of h per 
tonne j 

(bl whether Japanese Steel mills have 
not agreed to increase the price : 

(el whether they bave decided to curtail 
the import of this commodity from India; 

(dl if so, what are the details and Gov· 
ernmentYs decision thereon ; and 

(e) whether in the light of this situation 
Government are considering proposals 
to set up new steel plants to make use of 
the whole iron ore in the country itself? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA-
TION (SHRIARIF BEG) : (a) to (e). 
The Honb'le Member presumably refers 
to the recent discussions held between 
MMTC and J apane.e Steel Mills on 
exportofiron ore toJapanduring 1977'78. 
MMTC's exports to Japan are covered 
by three separate contracts, each of which 
specifiel a minimum and maximum 
limit on quantities to be imported by the 
buyers at their option. Due to recession 
in the Japanese Steel production, the 
buyers have exercised option tQ imp<1r~ 

the'minimum' quantities sp .. cified in theJe 
contract .. Notwithstanding;thi., MMTC'. 
exports to Japan during the current year 
are expected to be higher by 36' 240P OVer 
last year. 

, Q one of the contracts viz., for Bailadila 
ore, MMTC has been trying to lecure an 
increase in the original contracted price. 
Ne!!,otiations in thi. regard are continuing 
and it would not be in the commercial 
interest of the Corporation to go into the 
details of these discussions. 

Iado-FRG Jolat C--,",-

5092. SHRI RAM PRAKASH TRI-
PATHI: Will the Minister of COM-
MERCE AND CIVIL SUPPLIES AND 
COOPERATION be pleased to Itate : 

(al whether there is any joint Commis-
sion between India and F"deral Republic 
of Germany; 

(b) what are the areas or subjects within 
the purview of this Joint ColllIlliuion; 

(c) what is the level of the Chairman 
nominated by each country for this Com-
mission j and 

(d) how many meetings of this Commis-
sion have so far been held and when an,; 
where the next meeting of the Comrniation 
is to be held? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOP. 
ERATION (SHRI ARIF BEG): 
(al The Protocol dated 30-10-1959 to thr 
Trade Agreement dated 31-~-1955 ~t. 
ween India and the Federal Repubhc of 
Gerroaay had provided for a Commiuion 
for holding mutual consultations for the 
purpose of securing effective implementa· 
tion of the understanding set out in thr 
Protocol. 

(b) The are~ or.sub jecl:' c?vered by the 
Commission wJll, mUT-IIl,a, mcl.ude trade 
expansion, industrial and techmcal coop-
eration, etc. 

(c) According to the Protocol, the~
mission would consist of the representatives 
of the two Govern~ents.. The level 
of the Chairman on eIther SIde has not 
been specified. 

(d) After the discussions in. C?ctober~ 
1959 two meetings of the Co"!mllllOD wer 
heid'in 1960 and 1963 respectively. There 
is at present no proposal !'" regard the 
nO]!;t meeting of \he OOIlIJDlIS\on. 




